10 TUESDAY,APRIL 21,2026

THE INDIAN EXPRESS

OR d Ra '
UN FOR PRESSION C R OR
KHANDELWAL BUILDCON PRIVATE LIMITED
OPERATING IN BUSINESS OF RUNNING HOTELS AND
KL 0 1Y T 3 A ONSTR n

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL RELEVANT PARTICULARS

1. |Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Khandelwal Buildcon Private Limited
CIN: U45201RJ2006PTC023403
PAN: AADCK1563A

2. |Address of the registered office

171, Officer Campus Extn., Sirsi Road, Nea
Sanskar School, Jaipur, Rajasthan -
302021

3. |URL of website

NIL

4. |Details of place where majority of fixed
assets are located

+ Hotel Palak Paradise Address: 241-247,
Tara Nagar 80 Ft Road Kalwar Road,
Delhi-Ajmer express highway, Jaipur
302012. The Coordinates where the
Land is located: 26°56'14.2"N
75°43'656.5"E

Other Fixed Asses located at Jaipur,
Rajasthan

5. |Installed capacity of main products/
services

Operations of the Corporate Debtor are
closed. Last Audited Financial Statements
are of FY 2014-2015

6. |Quantity and value of main products/
services sold in last financial year

Financial Year: 2014-2015

Quantity: Not ascertained

Revenue: Rs. 8.57 Crores as per the latest
Audited Financials (Financial Year 2014-
2015)

7. |Number of employees/ workmen

Presently, there are no
employee/workmen.

8. [Further details including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details can be sought by prospective
resolution applicant via the below-
mentioned link
https://drive.google.com/drive/folders/1n
dXDKmrgVwk31TB-FEVIOQae-
QhhmEM?usp=sharing

9. |Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Details can be sought by prospective
resolution applicant via e-mail by raising
specific request at e-mail id:
kbpl.cirp@gmail.com

prospective resolution applicants

10. [Last date for receipt of expression of |06/05/2026
interest
11.|Date of issue of provisional list of 11/05/2026

12.|Last date for submission of objections
to provisional list

16/05/2026

13. | Date of issue of final list of
prospective resolution applicant

26/05/2026

14. | Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

01/06/2026

15. [Last date of submission of resolution
plans

01/07/2026

16. |Process email id to submit Expression
of Interest

kbpl.cirp@gmail.com

17. |Details of the corporate debtor’s
registration status as MSME.

Details regarding the registration status of
the Corporate Debtor as an MSME are

presently not available.

Date: 21.04.2026
Place: Jaipur

.sd/.
Jai Prakash Rawat
(Resolution Professional)

In the Matter of M/s Khandelwal Buildcon Private Limited

IP Registration No. |BBI/|

PA-001/IP-P-01969/2020-2021/13038

AFA No. AA1/13039/02/300626/108234 Valid Upto 30-Jun-26
22-B, New Colony ,Chandni Chowk, Jhotwara ,Jaipur ,Rajasthan- 302012

Email: ipjprawat@gmail.com

*Form-G Timeline shall be subject to necessary approval from Hon'ble NCLT,

Jaipur Bench for extension

of CIRP period in the matter.
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